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Target of Employment

*414. Shrimati Tarkeshwari Sinha:
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether any assessment of the
effects of adjustments in the Plan on
the employment situation in the
country has been studied; '

(b) if so, to what extent the target
of employment will be affected as a
result of the adjustment in the Plan,
and

(c) whether any alternative
arrangements are being made to meet
the problem?

The Deputy..Minister of Lahour
(8hri Abid AH): (a) No assessment
has been made.

(b) and (c). The matter is under
examination in the Planning Com-
mission.
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Public Limited Companies

*416. Shri P. G. Deb: Will the Min~
ister of Commerce and Indusiry be
pleased fo state:

(a) whether it is a fact that there
has been a recent tendency towards
converting public limited companies
into private limited companies; and

(b) if so, the action taken by Gov-
ernment in the matter?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) The tendency is not very pro-
nounced.

(b) Government is considering the
recommendation of the Companies
Act Amendment Committee to amend
the Act so as to p.ovide that no
special resolution passed by a com-
pany for converting a public into a
private company shall have effect
unless the Central Government ap-
proves of the same.

District Development Councils

*417. Shri Ram Krishan: Will the
Minister of Planning be pleased to
state:

(a) whether any steps have been
taken to form District Development
Councils as mentioned in Second Five
Year Plan; and

(b) if so, the main features of the
scheme?

The Deputy Minister of Planning
(Shri 8, N. Mishra): (a) and (h).
The recommendations in the Second
Five Year Plan for the establish.
ment of District Development Coun-
cils were brought to the notice of
the State Governments, The main





